14.07 hrs.

Title: Statement regarding Government Business for the week commencing the 30t" July 2001 and submission by the
members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): With your permission, Sir, | rise to announce that Government Business during the week

commencing Monday, the 301 July, 2001 will consist of:-

1. Discussion of Resolution regarding President's Rule in the State of Manipur.
2. Further consideration and passing of the following Bill:-

The Protection of Plants Varieties and Farmers Rights Bill, 2000 as reported

by Joint Committee.

3. Consideration and passing of the following Bills:-

i. The General Insurance Business (Nationalisation) Amendment Bill, 2001.

i. The Energy Conservation Bill, 2000
iii. The Central Vigilance Commission Bill, 2000 as reported by Joint Committee
iv. The Hyderabad Export Duties (Validation) Repeal Bill, 2001

4. Discussion on Statutory Resolution seeking disapproval of the Food Corporation (Amendment) Ordinance,
2001 and consideration and passing of the Food Corporation (Amendment) Bill, 2001

5. Discussion on Statutory Resolution seeking disapproval of the Live-Stock Importation (Amendment)
Ordinance, 2001 and consideration and passing of the Live-Stock Importation (Amendment) Bill, 2001

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, the following item may be included in the next week's
agenda:-

The starvation deaths are taking place in many States frequently. Where there is plenty of foodstuffs, people have
to starve. Food Corporation of India's godowns are filled with foodstuffs. The Government have taken a decision to
dispose of these foodstuffs at a very low price.

|, therefore, request the Central Government to strengthen the Public Distribution System as per the direction of the
Supreme Court.
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SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): The following matter may please be included in the list of
business for the following week:

Devastation caused by the recent floods in Orissa and the immediate need for the rehabilitation and reconstruction
programme in the flood-hit areas of Orissa.
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